>Title: Demand to include the Bhojpuri language in the Eighth Schedule of the Constitution and implement the recommendations of
the World Bhojpuri Conference held in New Delhi.
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SHRI BASU DEB ACHARIA (BANKURA): Sir, the Shiv Sena Supremo, Shri Bal Thackeray has made a very
dangerous statement &€, ...(Interruptions)

MR. SPEAKER: No, Shri Acharia.
...(Interruptions)

SHRI PRAKASH PARANJPE (THANE): Sir, he is making allegations against a person who is not present in the
House.....(Interruptions)

MR. SPEAKER: This will not go on record.
(Interruptions) &€*
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MR. SPEAKER: Shri Acharia, please verify the subject of your notice. On which subject have you given notice?
Your notice is on a different subject.

...(Interruptions)
MR. SPEAKER: This will not go on record.
(Interruptions) &€;*
MR. SPEAKER: Shri Vijay Goel.
SHRI BASU DEB ACHARIA : Sir, there is another notice of mine....(Interruptions)
MR. SPEAKER: You have given only one notice. Do you want to raise the Airport issue?
...(Interruptions)

MR. SPEAKER: Shri Vijay Goel to speak now.



...(Interruptions)
£ s TIRE M ((EAR) : rene AEIeY, 9% IR-GR Wed B [ARIE S DI PR Hd §1a€| ( Zaur)
MR. SPEAKER: | called Shri Vijay Goel to speak.
...(Interruptions)
MR. SPEAKER: This will not go on record.
(Interruptions) &€, *

MR. SPEAKER: Shri Dasmunsi, he has given a different notice. Please verify it. Without verifying it, how can you
support him? Please see the notice of Shri Basu Deb Achaira.

...(Interruptions)
SHRI BASU DEB ACHARIA : | have given another notice.
MR. SPEAKER: That was already disallowed. That notice is making an
* Not Recorded

allegation against a particular person. That was already disallowed. You have given a different notice. It is about on
the Airport issue. Please understand it.

...(Interruptions)

MR. SPEAKER: Shri Acharia, if you want to raise the Airport issue, you can raise it. Otherwise, | have already
disallowed your other notice since it is making an allegation against a particular person.

...(Interruptions)
MR. SPEAKER: This will not go on record.
(Interruptions) &€;*
MR. SPEAKER: Shri Vijay Goel, please address the Chair.

...(Interruptions)



